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REFERENCE TO THE REPORIED IN 
REASE  IN THE PRICE  OF  L.P.G. 

STOVE 

DR. M. M. S. SIDDHU (Uttar Pra-desh): 
Sir, I would like to draw the attention of the 
Government to the racket by which the 
consumers are being fleeced by the dealers of 
L.P.G. stoves. The modus operandi is that the 
manufacturers are giving 20 per cent 
commission and a promise of a free trip to 
U.K. or the U.S.A. for 14 days with free 
board and lodging on sale of 500 stoves.    A 
motorcycle 

is offered for the sale of 400 stoves and a 
refrigerator for 200 stoves. According to the 
Consumer Society of South Delhi, the price 
of this L.P.G. stove has been raised by Rs. 
130 per stove. 

Now, this type of racket in the name of 
incentives for creat(ion of more sales is 
detrimental to the interest of the consumers. 
Earlier, Sir, the Indian Oil Corporation used 
to maintain a strict control on the price of 
stoves. Now they have some how or the other 
not taken this into consideration and the result 
is that arbitrary fleecing of the consumer by 
the manufacturers and the dealers is taking 
place. Tliis is a serious matter where the 
interests of the consumers should be 
protected, and it should be seen that the price 
of the stoves are reasonable and within the 
reach of the people.   Thank you, Sir. 
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